
Through Speed Post 

IN 'rIlE IUGH COlJRT OF DELHI: Nl':W BELIn 

F.No.334(P/F)/Comp.lDJIC/No .. 2l?:-l.--. ~~o 
Dated: .~ \'!>-', j )' 

j;rom, 

The Registrar General 


Delhi l1igh Court 


New Delhi 


To, 

Sub: Quotation for Wacom Signature Tablets 

Sir, 

This court intends to purchase Wacom Signature Tablets (Mode! No. 

STU530/(~O-ZX). 

You arc requested to submit quotations for the same thereor in a scaled 

envelope [0 the undersigned clearly mentioning warraniy period and rates should be 

inclusive of all "raxes on or before 09.~)2.2015 . The validity of rates shoulci no[ he 

less than six months. 

The envelope should be addressed in the name of "Registrar General, Delhi 

lligl1 Court, New Delhi" and the subject of this letter be superscribed on the 

envelope: 

The quotation received aHer due date shall be summarily rejected. 

Yours Truly, 

y 
CR. Gopalan) 


Joint Registrar (Comp.) 


for Registrar General 


I;. No. 334(P/F)/Comp.l DHC/No ..?-~~, Dated:- 29\' '" , tr­
~~C l~E:Jor uploading on Delhi High Court Website 

2. Dealing Assistant of Computer Cell, Delhi High Court 

(Iv1anoj K.apoor) 
Administrative Officer (J) (Comp.) 


